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CENTRAL AO"lNISTIATlVE TRIBUNAL 

I 
I 
I 
I 

ALLAHABAD BENCH• ·ALLAHA,BAO• 
I 

I 
Allaha.,.dl · Dated 

I 
4th Day or Auquat t999, 

>-, 

coru s- H~ ... ~i. "'"•s• · Dayal, A.111 • 

Hon 1 ble 
• I 

"r.s.K •. Agarwal • . J.~ • 
j 

I 
O.A, b~B/9p (Leadins , .. ,) 

I ' 

' 

I~ 

, 

AlDfta with . O,A. 672/99, 673/99. 682/99 to 695/99 
I I 

Along with O,A, 701/99, , 70ti91a!t12l/99 tg > 734/99, 

AlGfl9 with. OeAe 771/99 and O, A, . 821/99 

Vijai Prakash Pand19y 
aon ot Sr1 R.D. Pandpy 
r/o7b3/33B l'leerapur, Allahabad . ' 
poated aa. sr. D·viaional Accounta ortic•Ft 
'rovincial Divaion, 
Pratapgarh. 

• • 
Counsel ror the aµplicanta- Sr1 R,P. , Singn, . Adv, 

Ver au a 

1,Union or , India throug11 the 
• 

Secretary, Gov.rnment of , India, 
' ~iniatry , of f1nanca, New Oelhi 0 

~.coaptroller & Auditor Genera~, 
or lndia t 10 Bahadur Shah Zafar ~erg, 
New Del~, 

3. Ac~ountant Genera~ l l (A& E),u.P • . 
Allahabad, 

4. Executive Enginaar, . Proviaeion 
• 
Diviaion, P.~.o •. Pratapgarh • 

I 

• • 

· .••. • . Raapondanta • 

Counsel tor the reepondentai- Sri Allit Sthalekar Advt 
lFor Reepandenta No.1 to 3 J and 

I 

D 1 At672/Y9 I 
e.o. ~iahra aged 
eon or lal e Sri 

about 4·1 
• 

Sita Rain 

I 
> 

Sri K.P. Singh, Adv. 
(For RaapPnd•n~ . No.4). 

I . 
I 

Y••re I 
fl'iahra, I 

I 

' I 
I 

, I 

I 

lo I .. ' Contd, . • 1 2. 11 

• 11 

,"1 
I 
I 
I 
I 

' 

\ 

\ • • • •• 



i 
I 
I • ., 

. . ' 

• . I 
·i 
I 

, I 

l 
I 

t I 

•• 
l "' l 
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. 
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• 

• 
: 

f ' 
' • .. 

I , 

.· , 
2- • • 

'• t ,. 
.. ~ ... - --r••iden t. ot ~2-S, ftu•r or.dganj • 

All•habact., I 
Counaal. r or J_ appllcaati 

.... { 

• • ·r Applicant. 
Sl'i A.v •. SrL~••t•v• Adv. £ 
Sr1 . R.P • . ~in9h. ~dv. 

' t 

I 
. ~ .. , • Vera,• 

1 • . Uni.Gn or irdi• ~brough \b• 
Secretary • . Govarnllaftt of Ind.la, 

llini.at~y or . rinanc•• , N•w D•lni. 

2. C011puollaa l Au~tor GanuJll, 

1U BahadU,. Shaa Zafar ftar~ 1 
New 0•1"4 J. 

. i 

3 .. Accountant Gan•ral. 11 (A+E) 

u.P. Allahab&Ji• 

4. The Exacu.Uve. £ngine•J'• 

lrrigaUan 
Allahaba~ . 

I 

Oiviaion-1, 

' 

I 
I 

l 
or lnd1a 1 

I 
! 
I 
' 

' 

' I 
I 
I 
I 

I 
I 

.... ' 
• . R••pandent•• 

• . ~ 
•• 

l i • 

I I I . 

I 

. \ : 

"\ , • I 

I : . I 
I : 
I ' 
. t 

Coun .. 1, f.or thl- Raspondant•l-Sri Allit · Sthalakar Adv. 
. (r or Reaponden\.; No.1,2 &3) 

l 
I 

Sri . K.P. Sinth Adv. 
(for Rea~ondent : Np.4) 

. I 

O,A,b73/99 

R.s • . Pli.anra aon or Sri J.P. 
I 

aged about1 49 Y••~•• 
Mara I 

I 

' 
r/~ 23147/14~, Snao Nag~, I Allanpur 1 1Allahab•d•. ··~ prauf' t 
poatad •a .. sr. Oiviaianal Ac.countan.t, 

I Provincia+ Divie1on1 Varan•s'4• ~ 
I ~ 

• .... Applicant. 

Counaal, for the-applicant& Sri . R.P. SinQh. , Ad~. 

' I 
l 

t. Union. or lnd.la, througb, t.he 

Secretary .• Gowarnaent or I Indi., 
Mniatry or rinanc•·· Nau: D.elhi. I 

2. Co•ptr-o.1l•r l-Audi tor G•na~a1.or lndi~, 
10-BahadU~Shah Zafar ~arg~ N•w · O•~ni • 

3. Accouhtant General 11 (AlE~ U1 P. 
t 

Allahabad. 
I 

4. Ex•cutiv• Engineer 
I 

J ' 
, 

Prov •ncial Oiviaion1 P.~.o. Va~anaal 

' 

• 

' 

I 
l 

l 

• 

• 
1 

• • .Respondent 
Couna•l for the r!a~ondant.at-Sr4A~1t Sthalekar Adv. 

• 

. . 

' 

t (for reaplDdant. No.1 to 3)& 
Sr4 K.P,Singh Adv ror rea.4) I 

- -- - . l 
I I 

• 

.., - ~ ...r 

·- - - Jr - - • .. , J . .....-:.__:::;-;.,.,.., ·-- ·- --· 
l. _ 

• I 

. - I : 
-~ 

• 

• .. . 

• 

I 
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. . . 
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, 

r 

O,A,682199 ; 
- -- ~ .... 

Rajeav Kuaar Sonkat 
aon or Sri Har~ Lal . Sankar, 

89 Kala- danda• 
Allahab•d. 

\ 

Hiaaatgan~, 
• 

~ "' " I I 

Counael ror . t.ba . apiJ.J.!c-.ntJ-
• 

J 

, 

' 

I 

l 

' I 
I • .• A.,plJ.aM;..• 
I K.s.• RatbQra, Adv. I . . 

• 

• 
I f' 

I -I 
I 

·~ 
~ 

:~ . 
1 , ' It 
" I 

I • 
I 
•' 
I 

1. Union or India, . through. Accountant General, t 
U,P. Allahaba~. 1 

• 

2. Deputy Accountant General (IJorke),A.G.U,P • . Allahabad. I 
3. Superintendent Engineer ~t ot ~urka. 

flood work Oiv.aion, Gonda. 

4, Exacub.va Engineer, I & P. Oiv~aion, Banda. 

• • • R•epondenta. 

Counael tor ~ha reapanctenta&- Sri Allit Sthalekar Adv. 
(For Reapondent No.2 to 3) 
Sri K,P. Sin~hp Adv. 
(ror ReapondenC No.4) 

O,A,b83/99 

Girija Pat1 Snukla aged 47 yea~e 
eon or Sri . Triyugi Narain Shukla, 
raaid•nt of Babina R .. d, Niyamat Chak, 
Gorakhpur and posted aa Oivieional Accounts Otf icer, 
Grade-I; in the ottice or the Superintending 
ot IJOrka (8,), 
Conatruction Divaion, P.~.D. 
Gorakhpuf. 

• • Applicant, 

Counsel tor the .applicant&- Sri R.P. Singh, Adv. 

Varsua 

1• Union ot India. through , ~ha 
Secretary,- Govarn .. nt ot India, 
f'liniatry or finance• New Oelhf • 

2. The Coaptrollar & Audi~or Genera~, 

3 • 

~ 4. 

of India, 10• Banadur . Shah. Zatar ~a~g, 
New Oalh~. 

Accountant. Ganeral .11 
Allahabad. 

I 

Tne SUperintenoent or 
1 •• .,. Diviaian (N.H,) 

(A&E) u .... 

~rka, 
i 

Cona,rucUon 
I 

' 1 

Contd • • •• 
' : . . - ..... J • • - . 

1 
- . I 

. l 
• 

\ 
• \ -- • 

' I 
' I 
' 
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I 
' I 
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. . . 

l 

. I I 
• 

P.w.o. Gurakhpuf • 
. j 

1 
• • • Rea.,ondentq-o 

Couna•~ tor tne Rea~ondentes•Sri Aait lSthalekar Adv. 
(For Reapondent No.1 to 3) 

Sri KePe 1Singh 
(For Reapondenl 

I 
I O,A,a84/99 . 

-. 
s.G. Pathak lagad about .39 years, 
son ot Sri R,N. Pathak, r-eaident ot 
JIJ/3Pullad Housing Sen•~•, 
Narendra Nagar, Tenri Garhwal, present 
po~ted aa Oiviaional Accaunta Of fi~er. 11 

Office of Execut•ve . Engineer, 
Conatruction Division, Narendra Naga~, 
Tehri Garhwa~, 

Adv. 
No.4) 

••• Applicant, 

Counsel for the applica1.t : S~i. ~~-- Singh, Adv, 

Varsua 

1. Union or India througn ~ne 
Sacre~ary Govern•ent ot India, 
Plinietry or fin&l ce, New Delhi• 

2 •. Co•ptroJ.ler l Audi tor General, 
or India, 10- Bahadur Shah Zafar ~arg, 
New Delhi. 

3, jccountarit General II (A&E) U.P., 
Allahabad • 

4. Executive Engineer, Conatruction 
Diviaion, . Narendra Nagar, 
Tehrigarhwal, 

• •• Reapondenta. 
Counsel for the respoddentaasri Amit sthalekar(Adv.) 

(for Respondents 1 to 3) 

Sri K.P. Singh Adv. 
(for Rea~dflent No.4) 

a •. e •. 685(99 

Pra~od Kumar ~ani Tripathi aged about 39 ye•ra 
aonor late Sri Awadhash "ani Tripathi, r/o Aahok Nager 
Colony, Baaaratpur Gorakhpu~. 

• 

• 
I I 

' t 

I 
I 

I 

• I 

t 

! 
I 

' l . 
' 

' ' , 

• • .Appllcant0 
\ 
I 

~Counsel 

• 

for the aµplicanta Sri R.P. Singh, Adv• 

Ver au a 

\ 

·--

I . ' 

l 
I 
l 
I 

\ 

} 
I 

• •• 

• 
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1 

~s-
I t 

1 • . UnlOJ' or India1t.hraugh the Secretary, ---
Gov•rnaent 
New Dalh~. 

' or India, ftinlatry or r1nance, 

2. Coaptroller l Auditor . General,or. India, 
10·BahadUr Shah. zarar Marg, 
New. D•1"i• 

' 
' I • . 

3. Accountant. General 11 (A IE) 
• 

U.P. A•lanabad. 

•• Tne Executive Engineer, 
Laghu . Sinchal . Khand, 
Gormkhpu~ • 

" 

• • • Reapondant.a. 

• 

• 

Counsel tor tha . Raapondentaa- Sri A•~t. Sthala~ar Adv. 
(For reapondent. No.1 to 3) 
Sri K.P. Singh, Adv. 
(ror Respondent No.4) 

Ram Kamal Singh aon or Sri Ram Subhag Singh, 
Resident. or 739-H Old Poat. ortice, 
Civil Linea, Baati. 
at present poated in Conatruction On.I 
P.1.1.0., Baeti. 

• • • Appllcan t. 
Coun••l ror ~he applicant: Sri R.P. Singh, Adv. 

Varaua 

1. Union of India~ through the . Secretary, 
.Covornment:. or India, Ministry or Finmc e 

New Delhi.• 
2. Comptroller l Auditor General or India, 

10- Bahadur Snah Zafar Marg, 
New Dalnl- • 

3. Accountant General II (A & E) 
Uttar . Pradesh, Allahabad. 

' 
4. The · Execu~ive Engineer, 

Conatruction• ·Oiviaion-I, 
P.v.o. Bast,. 

~counaal ror the 

• •• Respondent.. • 
reapondentaa-Sri Aait Sthalekar(Adv) 

(ror ReapDlldent No.1 to 3) 
Sri l.P. Singh Adv. 
(for Raepondant No.4) 

Contd •• . • 6. 

1 
! • 
1 
• • • 

• 
I ' 

' 

! 

-

-·· / J 

• 

• ' 

c 



; 

' 

1 

. . . 

' 

O,A, fl87/99 

K.c. Shar•a aged about 51 yeara 
eon or Sri(Late) Sharda Praaad 
resident ar '513 Nirala Nagar 
Rae Bar~lly at preaant paated 

Snaraa, 

•• S.nior OiviaiPn 
I 

Accounta ~orricar, , Snarda Sahayak Kh•nd 41 Raa Bare1lly 
•· I . \ 

• 

Counael .tor the a..,plicant1-
• , • Ap..,lic:ana., 

Sri Re.P4 Singh, Adv, 

Vara.,• 

1. Union or India through tha . Sacre~ary 

Govern•ent or India, "iniatry of f inanca, 
Nev Dal~. 

2. Cu•ptroller l Auditor Ganeral,or lndi,, 
10 Banadur Snah Zafar "er~, 
New D•lh.l, 

• 

3. Accountant General 11 (A & E) u •. P. 
Allahabad. 

4, EJCecutiva Eng~n••.r, 

Sharda Sahayak Khand41 1 

Rae Bareilly. 
I ••.. • Respondenta. 

Counaal tor the Reapondenta:•Sri A•it Sthalekar,Adv. 
(ror R•a~andent Hu.1 to 3) 
Sri K.P. Singh, Adv. 
(For Raapondent No,4) 

O,A, o88/p9 

Sureah Datt P•nday aged about 52 yeara 
son . or late Sri Chandra Snakh~ Pandey, r/o Village 
Paran Jot P,o. ~anganj,, SUltanpur at preaant 
poated ia the otf ice of the Exacutive Eng4naar, 
Conatruction Diviaion-2, . Sult.anpu~. 

, , Applicant. 
Counael far the Appiicanta Sri R,P. Singh, Adv, 

Versus 
1, Union of India throug~ ~he . Secretary, Government af 

India, Miniatry of Finance, New Delhi. 

2. Comptroller l Auditor General or India, . 
10- Bahadur Shah Zarar ~•rg, . Neu Oelh~, 

3, Ac6ountant General, 11, U.P. (A_& E) 
Allahabad. 

J 4. Executive Engineer, Conatruct.a.on. Qiviaion-2 
Sultanpur. 

• . .. Raapondeni.a. 
Counsel tor tne raapondentaa- Sri Alllt Stnalekar Adv, 

(For Ree~ondent No.1 to 3J 
Sri K.P. Singh Adv, 

4 • •• 

' 

• 

' 

• 
I. 

I 
• 
1 . 

-
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• 

' 

• 
! 

I 

.. 

--

• 

., 
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O,A.689/99 

· Kriehna Narain Tandon aged abaut 56. ~e•ra 

•onor Sri Jugal KlahDl'e Tandon, 
r/o 78U Janak Puri, Baseilly, 
Poated aa Senior Dlviaional Accounta otricer, 
Otfice...ot the ExeautJ.va Engineer, Rural Engineering, 
Diviai~; Bal'ailly • I 

, .. • Applicant. 

1 
I 

'.1 

• I 
Counaal, ror th• applica('ta- Sri R.P. Sinvht Ad.,. 1. 

Ver9\1a 

le Union or India• ~hrough the Secretary 
Govarnment of India• l'liniatry or financa, 
New Delni. 

2e Coaptroller l Auditur General or lndi•1 
' 

10• Bahadur Snah. Zarar l'larg, New D•lni. 

3. Aceuuntant General 11 (A l E) U.P. 
Allahabad. 

4. Exacutiva Engineer, Rural. Eng1nearin~, 

Division-, Bara1llf • 

t 

• • • RaapDndanta. 
Counsel for theraaponden·tal• Sri A•i t Sthalek'ar, Adv• 

(ror•raspondent No.1 to 3) 

Sri K.P. Si•ghp Adv. 
(ror Re.ponden~ No.4) 

O.A.bS0/~9 

R.K. Pandlt .aged about 49 yeara 
aonot late Sri Raa Oeo P•ndit, r/o l'lonaddipur 
(near Gurdwara) GOl"akhpur at preaant poated aa 

• • 
Divisional Accounta Otficaz I, In the ortica or 
Executive Engineer, Provincial Div1aion, P.y.o. 
Goraknpu~. 

• •. Applicant. 
Couneei ror the applicanti- 5r1 R.P. Singh, Adv • 

• 
• 

Varaua 

1. Union or India through. the Se~atary, Miniatry at · 
finmlce, New Deln.1. 

2. Coaptroller & Auditor General ot . lndi•• 
10- Banadur Sh•h Zafar "arg, New O•lni. 

3. Deputy AccQ¥ntant General. 11~ U.P. (A & £) 
Allahabad. 

4. Executive Engineer; Provincial Oivieion, 
P.u.o. ,Gorakhpuf. 

• •. • Reapondenta. 
~ Counsel tor tho Reapondantas- Sri Amit Sthalakar Adv. 

(ror Respondent No.t to. 3) 

Sri K.P.Singh 1 Adv. 
(ror R•apondent No.4) 

,. ... 

' • 
• 



.. 

I 

I 

I 
I • 
• 

• 

i 
I 
f 
l 

I . . 

• 

• 

. . . 

I 

~a-

191/99 
. -

s.Pl. Ali Sabir, . aon or. late 5ri Ha1dar Abbae, 
realdent or 118/24 Raid Gate Hotel Lane, Golaganj, 
Lucknow, at praaent working ae Divlaional Accaunte 
ortlcer Gi.ada-1 9 BUJ..lding Divlalon-1 P.t..1.0. 
Plahataa G.,,dhi Plarg, Luckno~. 

• •• 
• 

• •• Applicant • 

counael for the Applicant1Sri R.P. Singn, AdV. 

Vel'e\IS 

1. Union or India, through the Sac1etary, 
Plinistry of Fintn ca, Govt. or India, New Delhi• 

2e COllptroller . , Auditor General ot Indi~, 
10- Bahadur . Snah Zafar ~arg, New Delhi • 

3. Accountant G•n•r•l-Il (A l E) 
Utter Pradesh, Allahabad • 

4. Executive Engineer, Building Diviaion, 

P.u.o ... ~hat•a Gandhi Plarg, . Lucknow. 

i 

• I 

: 
. I 

• 

••• Respondenta. 1 

Counael tor the 

O,A,692/!;19 

Reapondentsi-Sri . A111t Sthalakar, Adv. 
(ror R•a~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(For raapo~dant No.4) 

Dnaraa Pal Sinoh, aon or Sri Sher Singh, 
R/O 123 Chutkuwala, Diett. Dehradun, 
at present working aa Diviaional . Account• otric.ar, , 
Gr•d••l, ftinor . lrrigation Div~aion, Paur1 Garhwal, 

• •• Apt1licant. 
Counaal for the A.,pllc•nt&- Sri R.P •. Singh, Ad•• 

1.Union of India, through the Secratary,Pliniatry or 
Finance, Govt.of India, New D•lni. 

2. C0taptrollar ' Auditor General or lndi•, 
10- Bahadur Snah Zarar "arg, New 0•1~1 • 

3. Accountant General 11 (A &E) 
U.P. Allahabad. 

•• Th• Executive Enginaar, "inor Irrigation Dlvielon, 
Pauri Garhwal. 

"l. Counsel . to" tho · Raopondontoa-

• •• Raepondenta. 
Sri lmit Sthalakar, Adv. 
(~or Reap. 1 ta 3) 

~1 K.P. Singh, Adv. 
\far reap. No.4) 

• 

• 
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• 
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' 

• 

I 

I 
I · 

O.A, b93/~9 
• > 

Lok Nath Snukla aged about 48 yeara 
eon or late Sri S,N, Snukla, r/o C-105 Ra1l Nagar, Jail 
Road, Lucknow, Presently ~oated as Oiviaional Account• 
Otricer Gr,I in ~ha oftica or the Exacu\iva Eng, ' 

. Construction Division, P.w.o. Lucknow, 
. ' 

' Counsel for the aµplicant i Sri R,P, 
, , • Applicant, 

Singh, Adv, 
• 

Uaraua 

1. Union of India, through the ~ecratary, 

~iniatry of Finance, New Oalni, 

2, Comptroller & Audi~ur General of Inaia, 
1u- Bahadur Shah Zafar Road, New Oalni, 

3, Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tna· Executive Engineer, Construction Division, 
P.w.D, Lucknow, 

• , , Reapondenta, 

• 

Counsel tor the respondents:- Sr~ Amit Sthalekar, Adv, 
(for Raap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(for Raap, No, 4) 

O,A,694/99 

P.K. Pa thak aged about 44 years at present posted 
Divisional Accounts Officer Grade I, in tha 
Oftica of the Executive Engineer, Conatruc~ion 

Division No,4, Sultanpu~ • 
• , , Applicant, 

Versus 

1, Union of India through the Sauretary Govt.or India 

~inistry of finenc, New Delhi. 

2. Comptru llar & Audi tor General of India, 

10-Bahadur Shah zarar Marg, New Oelni, 

3, Accountant General II, U.P, (A I E ) 

Allahabad. 

4, Executive Engineer, Construction Oivi aion No,4, 

Sultanpur. 
•. • • Ra spondenta, 

~Couneel tor the Raeponijantas-Sri Amit Sthalekar, Adv, 
( For Raap 1 to 3) 

Sri K. P. Singh Adv, 
lfor Resp. No,4) 

' 
• • •• 

I 

' I 



, 

, 
, 

• . , 
/ , 

• 

0, A, 695/29 

I 
I 

I 
I • 

Arun Ku•ar Srivastava aon or Sl'iSaraawati Praaad 
Sriveatava r/o SIK/2 Sarvodaya Nager, Allahpu~, 
preaently poated at Rural Engineering Servicea Oivia~on 
ratehpur. 

\ 

Ver,aus 
~ 

1. Union or India through Comptroller end Auditor 
General or India, 10· Banadur Shah Zatar rarg, 

New Delhi• 

2. Accountant General (A & E) U.P. Allanabad. 

3. DAG WGrke, Ortice or Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering 5arvicea, 
Division f"atehpuf • 

• • Re apondenta. 

Counsel for the RespondentJ- Sri Amit Stha~ekar, Adv. 
(for Reap. 1 to 3 ) 

sri K,P. Singh Adv. 
(for Rea. No.4) 

O,A, 701,99 

Uttam Singh aged about 48 years sonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad, firozabad posted as 
Divisional Accounts Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, firozabad, 
, • Applicant. 

Counsel tor the applicants-Sri R.P. Singht Adv. 

Versus 

1. Union of India through the . Secretary, Plinistry or 
finance, New Delhi. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, Neu Delni. 

3. Deputy Accountant General 11 { A & E) 
U.P. Allahabad • 

4. Executive Engineer, Minor Irrigation Oiviaicn, 
f il'ozabad. 

• • • Reapondenta. 
Counsel for the reepondantsa-Sri Amit Sthalakar, Adv. 

{for Rea. 1 to 3) 

• 

Sri K.P. Singhf Adv. 
(ful' Rea. No.4J 

• 

l 

' 

• • 



• ' , 

/ 

f 

I 

• • I 

O,A,. 709/99 

I 
l 

Vlndhya Vaaini Yadav a/o Sri Ra• Kewal Yadav, 
Village Revana Poat Sidhau1tl, Olatt. Gorakhpuf• 

•• Petlt.1ouer. 
Couneel tor the Patitlonera- Sri B.N. Singh, Adv, 

• 

. ' 
. 

1. Union or India through_CClllptrollar A Aud~tor General 
or India, New Oelui, 

• 
2, Cueptroller and Audltor General or Indiay 

10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U,P, Allahabad 

4, Tna Deputy A~countant General ( ~orka) 
tha Office or tha Accountant General (A & E)•ll, 
U.P,Civ~l Linea, Allahabad, 

• • Reapondanta, 
Counsel for tha Reapondanta&- SriAllti Sthalakar,Adv, 

(Bor Ras~. No,1 to 3) 
Sri K.P. Singh, Adv. 

D.A. 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Baker Ko, Post Off ice Ahraula 
(Chhinanuna) Azamgarh, poatad ae Divielonal Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Ba~raich 

• • • Applicen t. 

Counsel for the Applicant:- Sri R.P. Sing1a, Ad~. 

Var au a 

1. Union or India through the Secretary IU.niatry ot 
finance, Ne"' OaJ.111, 

2. comptro1ler & Audltor General or India, 
10- Bahadur Shah zarar Marg, New Oalni. 

3. Oa~uty Accountant Gan•ral 11 ( A & E) 
U.P. Allahabad 

4. Exedutive. Engineer, Laghu Sinchai Khand, 

B•hraiah. 

• • • Raapondante. 

Counsel tortha Reaponden,s1 Sri Amit Stnalekar, Adv. 

\ \. ( r ar Re ap. 1 '-O 3 ) • 
~ Sri K.P, Singh, Adv. 

(For Reap. No.4). 

.. 

.. 

I 

• 
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O,.A, 1211L~2 
Babu Ra• ag•d about 49 . yaara eon or Sri Vijay Singh 
raaldant or 38/39-l~ Gopalpura, . Agra. at preaa~t 
posted aa Sr. Diviaional. Accounta Drficar in the 
attice or Executive Eng~neer, . Provincial Diviaion, 
P.1.1.0. Agr~, 

• • .AppUcan-~ • 
• 

Counsel for ~he Applicant 51'1 R.P. Singh, Adv. 

Ver•¥• 
1. Union or India through the Secretary, PIJ.nietry ot 

rinance, New Delhi. 

2. CD•ptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, Na~ Oelni. 

3. Deputy Accountant General 11, U,p. 
( A l E) Allahabad, 

4. Executive Engineer, Provincial Oiviaion, P.~.o. 
Agra. 

• • • RasPondan~e. 

Cuunael for the Respondent.as- Sri Amit Sthalekar, Adv. 
(ror Reap. No.1 to. 3) 
Sri K.P. Singh, Adv, 
(for Ras. Na, 4), 

M.P, Shar~a aged about 49 yaare eon of Sri Banaraai Oas 
Resident ot 0.1arm Niwas, Karbala Road, Nai Baati, 
Bijnore~ present posted ae Sr. Divisional Accounts 
Officer, in the office of the Execu~iva Engineer, 
Construction Division, P.~.o. Ohampur, Bijnora 

•• ,Applicant, 
Counsel for the applicant : sr~ R,P, Singh, Adv, 

Versus 
1, Union of India through Secretary, Ministry of 

f4n8'lca, New Delhi. 

2. Comptroller & Auditor General of lndi.a, 
10- Bahadur Shan. Zafar ~arg. New Delhi. 

3. Oa~uty Accountant Gana~al -11 (A & E) 
U.P. Allahabad, 

• 

• 

4. The Executive Engineer, Conatruction Division, 
P.~.o. Ohampur . Bijnor,, 

Counsel for the Raapondantal-

• 

• • • Raapandent•• 
Sri Am1t Sthalakar, Adv• 
(for Reap. No,1 to 3. ) 
Sri K,P. Singh, Adv. 
(ror res, No,4) 
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0,A, 730/99 

Sri Narain Rei . aged about 4e yeara eon ar Lat• Sri "angle 
Pd. Ral, resident or pvated as Divisional Accounts 
Otticer Grade Ilt in the Ottica ot the Executive 
Engineer, l'linor Irr~gation Div1a1an, Ballla 

. ' • • .Applicant. • 
Counsel tor the Applicants Sri R.P .. Singh, Adv, 

Veraue 

1. Union of India through the Secretary Ministry or 
finance, New Delhi. 

2.Comptroller l Auditor General of India, 
10• Bahadur Shah Zatar "arg, New O•lhi. 

3. Oa~uty Accountant General - 11 ( A & £) 
U.P. Allahabad, 

4, The Execut.iva Engineer, lUnor lrrig.ation Oiviaion, 
Balli a. 

• • Reapondente. 
Counsel for the Respondentai- Sri Amit Sthalekar, 

O,A. 731/99 

Sri K,P, Singh, Adv, 
(for Rea. lo. 4) 

~onan Ram Tamta aged about 46 years ~un of Sri Kiahan Ram 

Tamta, R/O Villa1::1e Lov, P.O. lov Oiatt. Bagaahwar, posted ( 
in the Ottica of Executive Engineer, Temporary Oivi aon, 
P.w.o, Nainital as Divisional Accounta Dfri~•r Grade-I. 

• • • Applicant, 
Counsel for the Applicant:- Sri R.~. Singh, Adv. 

Versus 

1. Union of India, through tha Secretary ~inistry of 
finance Naw Oelh~. 

2. Co~ptroller & Auditor General or India, 
10- Bahadur Shah Zafar ~erg, New Oelni. 

3. De~ut.Y Accountant General-II { A & E) 
U,P. Allahabad. 

4, The Executive Engines~, 
Temporary Division• P,u.o, Bhawali, Nainital. 

• • • Respondents. 
Counael . rorthe Reepandental• Sri Am.t Sthalekar, Adv. 

• 

Sri K.P, Singh, Adv. 

\ 
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O,A, 732/99 

Daya R .. Singh aged about 53 years aon or Sri Hardeo Slngt 
resident or Care Sri o,p, Singh, Lane No, 11, 

Najibabad, Adarah Nagar, Binjore, poated in \he office 
or th• Executive End-ear, Conetruct1an Diviaion, 
P,",o• Na~ibabad, Bidnore as Divisional Accounts Officer 

• Grada•ll, • 
• • ,. ,Applicants, 

Counsel tor the Applicanta- ·Sri R,P, Singh, Adv, 

V•r•u• 

1, Union or India toraugh the Sacr•~•rY, ftinlatry ot ij(• 
fin .. ce, New Delhi, 

2.. COllptrollar ~ Auditor General or India, 
10- Bauadur Shah Zafar ftarg, New Delhi, 

3, Deputy Accountant General, II ( A & E) 

U.P, Allahabao, 

4, Executive 
Division, 

Engineer, Construction, Construction 
P,y,o, Bijnore, 

, , , Respondent., 
Counsel for the Reapondentss-Sri Amit Sthalekar,Adv, 

Sri K.P. Singh, Adv. 

O,A, 733/99 

Ra• Baudh son of sri ft,D, Baudh, aged about 41 years I 

resident of 8b•E/3, Oab•uli II, Ratanlal Nagar, 
Kanpur at . praaant posted aa Diviaional Accounta orr1cer-II 
in tha office or the Executive Engineer, Construction, 
Division, Kannauj , 

, •• Applicant, 
Sri R,P.Singh, Adv, Counsel tor the •P~licant, 

Versus 

1, Union of India through the Secretary, Ministry of 
r in111 ca, Ne" Oe lhi, 

2, Co•ptroller & Auditor General of India, 
10• Bahadur Sllah Zarar "arg, New Delhi, 

3. Deputy Accountant General 11 ( A & ~) 
U.P. Allmeabad, 

4, Executive Engineer, 
ConatructionDiviaion , Kannauj. 

, •• Ree~ondanta, 
Counsel ror the reapondentas- Sri . Allit Sthalekar, Adv, 

Sri K,P, Singh, Adve 

' 
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O,A, 734{99 

. -
Sri Prabhu Dayal "e•n•, Divisional Accountant 
eon or Sri Ratan Lal, Poat•d undar · Ad•lnlatratlva 
Control and manage•ant or the Ac~ountant Ganaral U.P. 
In the ottica or ~he Executive Engineer, Lower Plot 

, Branch On. Ganga Canal; . Near Collectorate, Agra Road, 

• 

Plathul'•' (U.P.) , . 
Par••n•nt ~o•e addree•J Village Pluna . Pura. Post- Kot, 
Olatt. Dauaa (Rajaathan). 

• • • Applicant, 
Counael tor the applicanti- Sri Rakaah Varaa, Adv, 

1. The . Coaptrollar & 
Delil4• 

Var au a 

Auditor General or India, New 

2. The Accountant General~II, (A l E), Uttar Pradal!,h, 
All~habad, u,P, 

3. The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collactorate• Agra Road, ~a,hura 

• , • Reapondan~•· 
Counsel tor the Respondantal• Sri Amit Sthalekar, 

Sri K.P. Singh, Adv, 

O,A, 771/99 

Rakash Ku••r Saxena aged about 46 years son of Sri H•S,L, ( 
Saxena, Resident of B-115 Opposite ~andir, New Agra, Agra, 
preeently working aa Divisional Accounts Officer Gr,l 
in the orrice of the Executive Engineer, Conatruction, 
P.1.1.0. Agra, 

••• AppUcant, 
Counsel ror .the applicant I 51'1 R,P, Singh~ Adv. 

Versus 

1, Union of India through the Secretary, Ministry of 
finance NeM Delhi. 

2. Comptroller & Auditor General or India, 
10-. aahadur Shah Zatar larg, New OalnJ. 

~. Deputy Accountant General, 11 ( A & EJ 
• • 

U.P. Allahabad, 

4, Exacutiva. Enginaerlng Conatructio DiviaiPn, 
P.1.1.0. Agra. 

• • • Re apond•nta. 
Counsel tor the raspondentas- Sri Allit Sthalekat• Adv. 

Sri l.P. Singh, Adv. 

\ ' , 

I 
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o,A. 821/99 

Shiv Prakash aon or Sri Pyare Mohan, 
r/o 68/179 Awas Vikaa Colony• Badhpur 

.rarrukhabadt presently poated ae Oivia4onal 
Accounta Otfic•~ Grade I, Provincial Oiv1aion, 
P.&.1.0. Kaflnauj. ... • Applicant_. 

-
Counaelror the Applicants-Sri s.Srivaatava, Ad~· 

Varsua 

• 

•• 

1. Uni.on at lndi.a through Comptroller and Audi tor Ganaral 
or India, 10- Bauadur Shan Zarar Marg, New Delhi. 

2. Oariyao Singh Nehra, Accountant General ( A & E) 
11 U.P. Allahabad. 

3. Oa~uty Accountanc General (WOrka) Orf ice of 
Accountant General ( A l E) II U.P. Allahabad. 

4, Executive Engineer Provincial Division Kannauj, 
Distt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Ofticer, 
Gr-I lrrigat~on Division Fatehpur • 

• Q •• Respondents. 
Counsel for tha Reapondentai- Sri Aaait Sthalakar, Adv. 

sr i K • P. Singh , Adv • 

(In open cuurt) 

(Bx Hon 1 ble Mr. s. Oaxal Member (A) 

In this bunch of 0,Aa., the applicants have 

filed applica~ion against the transfer orders issued 

~oatin~ them in various grades ae Senior Divisional 

Accounts Otticer or Divisional Accountants in 

three grades to div1aione in the State. The applicants 

have prayed ror cancellation or transfer orders on 

various ground!, 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakeah Ver•a · Sri K.s. Rathore and Sri A.v. 
Srivastava appeared for the a~~lic•nta and Sri A•~t 

Stnalekar for respondents No. 1 to 3 and Sri K.P. 

Singh tor res~ondant No.4 appeerd. Their arguments 

~have b•en heard. l• had celled tcr certain record 

' 

• 

I 
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f rDll the utf ice of Accountant General. That hae alea 

been taken into consideration. 
I 

IJhila the D.Aa. were under consideration 

a Notification of Election Com•isaion data~ 12.7.99 

yaa iaaued in which the Election Commiaaian had 
' 

' directed thst the~e would . be a total ban on the .. 
trans1er of all officers/officials connected w6th 

the aonduct of Elections. It has also bean mentioned 

in this Notification that the transfer orders issued 

in respect or the above category of officers prior to 

the data of announcement but not implemented til·l 

date should not be given erfact without obtaining 

specific permission from Election Commission of 

India in this regard. The net affect of this Notifica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process as Presiding ·orr.icars 

and Polling Off icars ate. 

4. Tna learned counsels for the rea~ondents have 

not shown any permission of the Election Commission 

hence avermants of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the posts which ware 

held pr•vioualy by them. 

5. ue, therefore, direct that the orders 

of transf er of the applicants may not ba implemented 

till election proce•e ia over. In the meanwhile 

the respondents shall consider representations of 

~he applicants it aede .,J.thin two weeks from tho 

-- ~ • •we • 
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date of this order and sha~l pass a reasoneu order 

on tha repreaantations with regard to their tranerers 

within a·pariod of four weeks from the aate of 

receipt of· repreaanta<tiona. If the applicants 
. . 

do not represent, they shall be deemed to have 

accepted their order for trans1ar and may be dealt 

with accordingly. Yith these directions the bunch 

or a.As. stands disposed of. There shall be no 

order as to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

tor the respondents at the time thi s case was ~ 
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